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Nocil Limited                                                                  ……..Appellant 

Plot No. 12/A/1, Dahej Ind. Estate, Ambheta Road, Near Ambheta Village, Dahej, Tal-Vagra, 
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VERSUS 
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1st Floor... Room No.101, 

New Central Excise Building, 

Vadodara, Gujarat - 390023 
 
APPEARANCE: 

Shri Raja V Salian, Advocate appeared for the Appellant 
Shri Vijay G Iyengar, Superintendent(AR) for the Respondent 

 
CORAM:     HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR  

                   
 

                                                                      DATE OF HEARING:22.09.2022 
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The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 10303 of 2019. 

 

 

 (Dictated & Pronounced in the open court ) 

 

 

RAMESH NAIR  

MEMBER (JUDICIAL) 
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